A ITEM NO.5 COURT NO.9 SECTION IX

SUPREMECOURTOF [INDIA
RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (C) No(s).8591/2012
SHEHNAZ SANI Petitioner(s)
VERSUS

ANWAR @ ARVIND RAMKRISHNA MUDBHATKAL

(with appln. (s) for discharge of advocate on record and interim
relief and office report)

WITH

SLP(C) No. 8729/2012

(With appln.(s) for discharge of advocate on record and Interim
Relief and Office Report)

Date : 09/09/2014 This petition was called on for hearing today.

CORAM :
HON'BLE MR. JUSTICE J. CHELAMESWAR
HON'BLE MR. JUSTICE A K. SIKRI

For Petitioner(s) Mr. Colin Gonsalves, Sr. Adv.
Ms. Amiy Shukla,Adv.
Ms. Jyoti Mendiratta,Adv.

For Respondent(s) Mr. Rajesh Kumar,Adv.

UPON hearing the counsel the Court made the following
ORDER

List the matters on 9th October, 2014.
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